141 Written Answers
Retrenchment in Rubber Board

1956. SHRI RAMCHANDRAN
KADANAPPALLI : Will the Minister of
FOREIGN TRADE be pleased to state :

(a) the total number of persons retren-
ched from the Rubber Board during the year
1971.72.

(b) the reasons therefor;

(c) whether Government have received
any representation from the workers against
the retrenchment; and

(d) if so, their reaction thercto ?

THE DEPUTY MINISTER IN THL
MINISTRY OF FOREIGN TRADL. (SHR1
A. C. GEORGE): (a) and (b). There has
been no retrenchment of workers from the
Board during 1971-72. However, services of
sin temporary employces of the Boaid were
terminated in November, 1971 for acts of
luwlessness inviolation of rules governing
their works and conduct.

(¢) and (d). Yes, Sir. The Chairman has
been advised to examine the representations
of the staff whose services were terminated
with reference to Rubber Board Service
(Classification, Contiol and Appeal) Rules,
1961.
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Policy Regarding Promotion as
Commercial Inspectors on
Indian Railways

1959. SHR1 CHANDRIKA PRASAD :
Will the Minister of RAILWAYS be pleased
to state :

(a) whether there is a uniform policy for





